GOVERNMENT OF INDIA
MINISTRY OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING
DEPARTMENT OF FISHERIES

RAJYA SABHA

UNSTARRED QUESTION No. 381
TO BE ANSWERED ON 03 December, 2025

Assessment of pollution of Mathabhanga River
381  Shri Sanjay Singh:
Will the Minister of Fisheries, Animal Husbandry and Dairying be pleased to state:
(@  whether the Ministry has undertaken any assessment to evaluate;

(i) the economic impact of fish mortality and biodiversity collapse on inland fishermen and their
families;

(i) the long-term effect on fish breeding cycles and aquatic ecosystems in the Mathabhanga and
Churni rivers; and

(b)  whether the Ministry has coordinated with the Ministry of Environment, Forest and Climate
Change and the Ministry of External Affairs to raise the issue with Government of Bangladesh
under the Indo-Bangladesh Joint Rivers Commission or other bilateral frameworks, in order to
protect the rights and livelihoods of Indian fishermen?

ANSWER
MINISTER OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING
(SHRI RAJIV RANJAN SINGH ALIAS LALAN SINGH)

(a): The Government of India has taken up various initiatives to address river pollution across the
country through various schemes and programmes. A specific assessment to evaluate the
economic impact of fish mortality and biodiversity collapse on inland fishermen and their families,
and the long-term effects on fish breeding cycles and aquatic ecosystems in the Mathabhanga and
Churni rivers, has not been carried out. However, the Indian Council of Agricultural Research
(ICAR) has informed that the Central Inland Fisheries Research Institute (ICAR-CIFRI), Kolkata,
conducted surveys during 2005-2010 and 2024-2025 in the river Churni (95 km stretch from
Shivnivas to Payradanga), which is a distributary of the river Mathabhanga. The surveys indicated
that the Mathabhanga River receives sugar mill effluent from the Darsana area from time to time,
reducing dissolved oxygen and thereby leading to frequent fish mortality. The study also reported
that fish diversity declined at locations near the confluence with the Ganga River, namely,
Rabonbore, Kalinarayanpur and Aranghata.

(b): India and Bangladesh share 54 transboundary rivers. All matters related to these rivers are
discussed regularly through established bilateral mechanisms. As reported by Ministry of External
Affairs, the issue of pollution in the Mathabhanga-Churni river in West Bengal, caused by
effluents released from the Darshana sugar mill in Bangladesh, has been repeatedly raised by the
Indian side during the Technical Level Meeting (TLM) of the India-Bangladesh Joint Rivers
Commission and the Director General (DG) Level Meetings of Boarder Security Force (BSF),
India and Border Guard Bangladesh (BGB). In the TLM meeting held on 71" March, 2025, it was
conveyed that the Effluent Treatment Plant (ETP) for the Darshana sugar mill has already been
made operational and that the water quality has improved. However, as some parameters remain
well below the permissible limits, the Bangladesh side has indicated that it will look into this
matter. The matter was again raised during the DG BSF-DG BGB Talks held from 25" to 28"
August, 2025. The Government of India continues to pursue the matter with the Bangladesh
authorities.
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